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STATEMENTS BY MINISTERS

Status of implementation of recommendations contained in the eighteenth,
twentieth, twenty-first and twenty-second reports of Department-Related
Parliamentary Standing Committee on Energy

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES
AND PENSIONS AND THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFIARS (SHRI SURESH PACHQURI): Sir, on behalf of Shri Sushilkumar
Shinde, 1 lay a statement regarding status of implementation of recommendaitons contained
in the Eighteenth, Twentieth, Twenty-first and Twenty-second Reports of the Department-
related Parliamentary Standing Committee on Energy.

Status of Implementation of Recommendations Contained in the Eighteenth Reportof
Department-related Parliamentary Standing Committee on Chemicals and Fertilizers

SHRI SURESH PACHOURI: Sir, on behalf of Shri B K. Handique, I lay a statement regarding
status of implementation of recommendations contained in the Eighteenth Report of the
Department-related Parliamentary Standing Committee on Chemicals and Fertilizers.

Reconciliation of Revenue and Fiscal Deficits

THE MINISTER OF STATE [N THE MINISTRY OF FINANCE (SHRIPAWAN KUMAR
BANSAL): Sir, 1 lay a statement on 'Reconciliation of Revenue and Fiscal Deficits as in
Finance Accounts 2006-07 and Accounts-at-a-Glance/Budget-at-a-Glance’;

Re. Intrusion of Terrorists in the National Capital of Delhi
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Zero Hour. (Interruptions)
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"T1E MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES
- PENSIONS AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
iV IRS (SHRI SURESH PACHOURI): Sir, I have to make the Statement. ...(/nterruptions)...

1741 V. NARAYANASAMY (Puducherry): Sir, he has committed a crime. (/nferrupticns)

Vs tiveration in Urdu Script.?



